&
| TEM NO 64 COURT NO. 12 SECTI ON XI A

SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (C) Nos.19572-19573/2012
(From the judgenent and order dated 17/11/2011 i n WPC No. 20630/ 2010

and order dated 21/03/2012 in RP No. 64/2012 of The H GH COURT OF ORI SSA AT
CUTTACK)

RAJI BA LOACHAN PATRO Petitioner(s)
VERSUS
BHARAT PETROLEUM CORPORATI ON OF I NDI A & ORS. Respondent ( s)

(Wth prayer for interimrelief and office report)
Date: 22/04/2013 These Petitions were called on for hearing today.

CORAM :
HON BLE MR JUSTICE H. L. GOKHALE
HON BLE MR JUSTI CE RANJAN GO&XD

For Petitioner(s) M. P.N Msra, Sr. Adv.
M. Kedar Nath Tri pat hy, Adv.

For Respondent(s) M. B. Krishna Prasad, Adv.

Swet aket u M shr a, Adv.
Sanj ay Das, Adv.

D. M Shar nma, Adv.

V. K. Monga, Adv.

Raj eev M shra, Ad. v
Sanand Ramakri shnan, Adv.

ss 5558

UPON hearing counsel the Court made the follow ng
ORDER

Pl ace these petitions in 3rd week of July, 2013.

Li berty is granted to the |learned counsel to file
addi tional affidavits and reply thereto.

[ Al ka Dudeja ] [ Sneh Lata Sharma ]
A R -cumP. S Court Master



